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incurred for the implementation of the 
scheme shall be borne by-the Corpora
tions State Governments.

7 .5. S in ce  th e a d v a n ces to  S ta te  
C o rp o ra tio n s w ill not be e lig ib le  fo r  
g u a ra n te e  co v e r  from  the C re d it 
G u a ra n te e  C orp o ratio n  of In d ia  L td ., 
S ta te  G o v ern m en ts  m a y  h a v e  to pro
v id e  g u aran tee  to th e len d in g  ba^ks.

7 .6 . If a C o rp o ratio n  fa ils  to p ay the 
in sta lm en ts of lo a n s or v io la te s  a n y  
te rm s and con d itio n s stip u la te d  in the 
schem e, it m a y  be lia b le  to forfiet its  
rich t fo r  fu rth e r  finance.

Export of Refrigerators

920. SHRI D. B. CHANDRA 
GOWDA: Will the Minister of COM
MERCE AND CIVIL SUPPLIES AND 
COOPERATION be pleased to state:

(a) whether India is in a position 
to export Indian refrigerators to for
eign countries; and

(b) ii so, the names of such coun
tries where the Indian refrigerators 
are popular and demand for the same 
has also been made to Indian Gov
ernment?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA
RIA); (a) Yes, Sir.

(b) India has been exporting refri
gerators and parts to a large number 
of countries in all parts of the world. 
The biggest importer of Indian refri
gerators was Saudi Arabia followed by 
U.A.E., Australia, Kuwait, Philippines, 
Poland and Thailand.

Memorandum from Unemployed Com
mercial Pilots Association

921. SHRI D. B. CHANDRA 
GOWDA: Will the Minister of TOU
RISM AND CIVIL AVIATION be 
pleased to state:

(a) whether Unemployed Commer
cial Pilot’s Association has demanded, 
among other things, creation o? a third 
airlines parallel to Indian Airlines, to 
be manned exclusively by an unem
ployed pilots’ co-operative;

(b )  w h e th e r  a n y  m em o ra n d u m  in 
th is re g a r d  h as a lso  b een  su b m itte d  
b y  th e  A ss o c ia tio n  to th e G o v e r n 
m en t; and

(c) if so, th e  reaction of Govern
m en t th e re o n ?

T H E  M IN IS T E R  O F  T O U R IS M  A N D  
C IV IL  A V IA T IO N  iS H R I PU R ’U- 
SH O T T A -vi K A U S H 1K»: (a) and (l>).
Y es, S ir.

(c) A  p rop osal fo r  s t'/ i ig up a th ird  
le v e l a ir se rv ic e  for con n ectin g  sm all 
to w n s and c ities  w ith  a irc ra ft  of sm a l
le r  c a p a c ity  is u n der co n sid eration . It 
w ill not be p ossible to sa y  at this 
s ta ge  w h a t the stru c tu re  o f th e pro
posed o rg a n isa tio n  w o u ld  be.

Programme of flights by AIRBUS

922. SHRI D. B. CHANDRA 
GOWDA: Will the Minister of TOU
RISM AND CIVIL AVIATION be 
pleased to state:

(a) whether Indian Airlines has 
agreed to lease out one of its r*»wly 
acquired airbus aircraft to Air India 
to operate flights to the Gulf region;

(b) whether there is possibility to 
postpone its plans to extend domestic 
airbus services to Gauhati, Goa and 
Srinagar; and

(c) if so, the facts regarding the 
programme of airbus flights?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHTK): (a)
Negotiations are in progress between 
the two airlines for lease of Indian 
Airlines9 spare Airbus capacity to 
Air-India for operation of two flights 
a week t0 the Gulf region.
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(b) and (c). Indian Airlines will 
operate an Airbus service to Gauhati 
as soon as the aerodrome there has 
been made ready to receive the air
craft.

Indian Airlines would also consider 
operation of Airbus services to Goa 
and Si\nagar vvhei these airports are 
adequately developed for operation of 
wide bodied aircraft. Necessary 
devo opment works at Gauhati, Goa 
and Srinagar are in progress.

. Rise in prices in Delhi

923. SHRI D. B. CHANDRA 
GOV/DA: Will the Minister of COM
MERCE AND CIVIL SUPPLIES AND 
COOPERATION be pleased to state:

(a) whether Government are aware 
that prices in Delhi are rising alarm
ingly;

(b) whether the price index figure 
for March last year w*s 324 indicat
ing that there has been a rise of 21 
points over the last 12 months; and

(c) if so, the steps Government 
have taken in this regard?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN DHA
RIA): (a) Consequent on the infla
tionary pressures fruilt up in the 
country since the last week of March,
1976, there hfts been a rising trend 
in prices in the country as a whole, 
which has been reflected in the price 
trends in the Union Territory cf 
Delhi as well.

(b) Yes, Sir. The consumer price 
index for industrial workers in Delhi 
(base 1960—100) had moved up from 
324 in March, 1976 to 345 in March,
1977.

(c) Remedial measures taken at 
the national level are likely to have

impact on prices and availability of 
essential commodities in the Union 
Territory of Delhi also. The measu
res taken include: (i) removal of 
restrictions on inter-State movement 
of wheat, (ii) increased rjleas^s of 
non-levy sugar iac the months of 
Ma>, June and July, 1977, (iii) regu
lated exports of potatoes and onions; 
(iv) continuance of imports in ade
quate quantities c( edible oils through 
the State Trading Corporation and 
the private trade, and (v) imposition 
of an export duty of Rs. 5 on tea 
from April 9, 1S77 and simultaneous 
v ithrlrawal of the excise rebate on tea 
exports.

In addition, Delhi Administration 
has taken some more specific mea
sures in this regard. These include 
the following:

Pursuant to a scheme of the 
Government cf India, arrangements 
have been made to sell imported 
rapeseed oil at a retail Drlce not 
exceeding Rs. 8.50 per kg. During 
the past three months 3000 tonnes 
or rapeseed oil has been put in the 
market in Delhi. The procurement 
of soft coke has been entrusted to 
Bharat Coking Coal Limited as a 
result of which the price of soft 
coke Has been brought down from 
Rs. 10.82 to Rs. 10.32 per 40 kg.

An Essential Commodities Tra
ders Advisory Committee, consisting 
of representatives of associations of 
traders of various essential commo
dities, National Consumer Coopera
tive Federation, National Agricul
tural Cooperative Marketing Fede
ration of India Ltd., and some offi
cials of the Delhi Administration, 
was formed last month to review 
the situation of availability of 
essential commodities and articles 
of mass consumption at reasonable 
prices.

It has been decided to set up 50 
fruits and vegetables fair-price re
tail shops. Some of these shops 
have already started functioning.




